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I, the Chairman of she Committee on Private Members’ Bills aad Reso-
lutions, having been authorised by the Committee to presemt the Report on
their behalf, present this Fourteenth Report.

2. The Committee met on 17 March 1986 for classification and alloca-
tion of time for discussion of Bills (vide Appendix) under clawses (b) and (c)
of rule 294(1) of the Rules of Procedure.

Classification. and allocation of time to Bills

3. The Commttec comsidered classification and allocation of time to six
Bills specified in Appendix.

4. After considering all aspects of ithe Rills, tbe Committes recommend
that (i) the Regional Rura]l Banks (Amendmeat) Bill, 1986 (Amendment of
section 2, etc.) by Dr. Sudhir Roy and (ii) the Hoarding and Profiteering
Prevention Bill, 1986 by Prof. Madhu Daadavate, be placed in category
‘A’ and all the remaining four Bills be placed in categery ‘B'. The Commit-
tee recommend allocation of time for each of the Bills as shown im column 5
of the Appendix.

Recommendations

5. The Committee recommend that the classification and allocation of
time to Bills by the Committee, as shown in the Appendix, be agreed to by
the House.

M. THAMBI DURAI,

NEw DELHI; Chairman,
17 March, 1986 Committee on Private Members’
26 Phalguna, 1907 (Saka) Bills and Resolutions.




APPENDIX

SL Name of the Bill and the Bill No. Category Time

No. member-in-charge recommended recommended
1 2 3 4 5
1. The Payment of Bonus (Amendment) Bill, 12 of 1986 B 2 hours

1986 (Amendment of section 1, etc.) by
Dr. Datta Samant.

2. The Regional Rural Banks (Amendment) 14 of 1986 A 2 hours
Bill, 1986 (Amendment of section 2, et.) by
Dr. Sudhir Roy.

3. The Constitution (Amendment) Bill, 1986 9 of 1986 B 2 hours
(Amendment of article 368) by Prof. Madhu
Dandavate.

4. The Constitution (Amendment) Bill, 1986 7 of 1986 B 2 hours
(Amendment of articles 75 and 164) by
Prof. Mzdhu Dandavate.

5. The Hoarding and Profiteering Preven- 13 of 1986 A 2 hours
tion Bill, 1986 by Prof. Madhu Dan-
davate.

6. The Constitution (Amendment) Bill, 1986 2 of 1986 B 2 hours
(Amendment of article 16) by Shri Uttam
. 'Rathod.
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